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GOVERNMENT OF THE NATIONAL CAPITAL TERRITORY OF DELH]I
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Soalt, 11 A, 2023

H.—25 / 2023—T9 HY

[.%1.03(10) / faa(@a—1) / 2023—24 /Swa—1 /878 I o= & feell @& SURTRIUTS,
faeell A1 3R |aT HR ARFH, 2017 (2017 HT 03) B URT 128 FRT Y& ARKAT HI TIRT A Y,
gRyg @ RmRel w®, Reel @ I0Ud, SMRIRY & 9F—IV  #H, H.®%103(06) / fa<(aa—I)

2023—24 /SITH—1 /591, ARRI 3 JaATg, 2023 FRT UHIRG $H ABR B AL H. 07 /202314
PR BT (HIRIT 3R HIMEF DR 8, fqTd—

Ih SR H, e &, eal, JAERT AR 3fpi, "30 I[F, 2023" & WM W, Teal, JeRI AR
3fehl, 31 I, 2023" BT HfRAUT b g |

2. I8 JAMRISAT 30 S, 2023 A YA AT ST |
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fewor A& AT W 07/2023RF @R, el & I9UF, JWERY b 4RIV H,
Hw51.03(06) / fai(ea—1) 2023—24 /Sga—1 /591, ARRI 3 TS, 2023 RT UBIRIT B T o |
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FINANCE (EXPENDITURE-I) DEPARTMENT
NOTIFICATION
Delhi, the 11th October, 2023

No. 25/2023-State Tax

No. F.3 (10)/Fin.(Exp-1)/2023-24/DS-1/878.—In exercise of the powers conferred by section 128 of the
Delhi Goods and Services Tax Act, 2017 (03 of 2017), the Lieutenant Governor of National Capital Territory of
Delhi, on the recommendations of the Council, hereby makes the following further amendments in this Government’s
Notification No. 07/2023— State Tax, published in the Gazette of Delhi, Extraordinary, Part 1V, vide
No.F.3(06)/Fin.(Exp-1)/2023-24/DS-1/591, dated 3 July, 2023, namely: —

In the said notification, in the proviso, for the words, letter and figure “30" day of June, 2023” the words,
letter and figure “31% day of August, 2023 shall be substituted.

2. This notification shall be deemed to have come into force with effect from the 30" day of June, 2023.

Note: The principal notification No. 07/2023— State Tax, was published in the Gazette of Delhi, Extraordinary, Part
IV, vide No.F.3(06)/Fin.(Exp-1)/2023-24/DS-1/591, dated 3 July, 2023.

By Order and in the Name of the
Lt. Governor of the National Capital Territory of Delhi,

RAVINDER KUMAR, Dy. Secy. (Exp.-1)
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